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HINDUSTAN   SHIPYARD   VISAKHAPATNAM 

14. SHRI A. D. MANI: Will the 
Minister of TRANSPORT be pleased to 
estate: 

(a) whether the production schedule of 
the Hindustan Shipyard at Visakhapatnam has 
been advised by Government to step up the 
output from the present three to six spiPa in a 
year; and 

(b) what was the production in terms of 
ships of the Hindustan Shipyard during the 
year 1963-64? 

THE MINISTER OF TRANSPORT <SHRI  
RAJ  BAHADUR):   (a)   Yes,  Sir. 

fb) Two cargo ships of about ll300 idead 
weight tons each were delivered during 1963-
64. In addition, seven ships were under 
various stages of construction, as on 31st 
March, 1964, •as   indicated   below: — 

<i) At the jetty   (advanced stage 
of construction). 3. 

(ii)  At the building berths 4. 
The ships at the jetty include I two ships 

launched and those at building berths include 
two ships for which Tieels were laid during 
the year. 

GRANT OF LOANS FOR HOUSE BUILDING 

15. SHRI A. D. MANI: Will the 
Minister of SOCIAL* SECURITY be pleas 
ed fo  state: 

, (a) whether the Board of Trustees of the 
Employees' Provident Fund have decided to 
revert to their (original provisions regarding 
the grant of loans  for house building;  and 

(b) if so, what are the details 0* the 
decision? 

THE DEPUTY MINISTER IN THE 
MINISTRY OP LAW (SHRI JAGAWATH RAO):   
(a) Yes. 

(b) The Board has recommended tliat in 
view of the considerable misuse of the house 
building advances granted  from  provident 
fund,    only 

members having 10 years' membership of the 
Employees' Provident Fund and a minimum 
balance of Rs. 1,000:00 as own share of 
contribution in the Fund, should be made 
eligible for the grant of house building 
advance under paragraph 68B of the 
Employees' Provident  Fund  Scheme,   1952. 

NATIONAL AWARDS TO GRAM SEVAKS 

16. SHRIMATI DEVAKI GOPIDAS: Will 
the Minister of COMMUNITY DEVELOPMENT 
AND CO-OPERATION be pleased  to state: 

(a) what are the principles on which 
National Awards for meritorious services to 
Gram Sevaks, who have won the State 
Awards, are decided: 

(b) who were the selection committee 
members for the recent selection held at New 
Delhi and how many of them attended the 
interview and who nominates the selection 
committee members; and 

(c) whether he will be pleased to lay on 
the Table of the House a Statewise list of the 
selection committee members for the years 
1960-61, 1961-62, 1962-63 and 1963-64 and 
a Statewise list of the Gram Sevaks who have 
won the 1st and 2nd prizes? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNITY DEVE-
LOPMENT AND CO-OPERATION (SHRI B. 
S. MURTHY) : (a) to (c) A statement is laid on 
the Table of the House. 

STATEMENT 

(a) Selection at the National level is made 
°n the basis of the comparative performance of 
the State-level winners in the fields of 
agriculture, animal husbandry, irrigation, co-
operation, and promotion of Panchayati Raj, 
and on the comparative assessment of their 
persoality, understanding of problems and 
soundless of technical knowledge. 


